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Supreme Court [8]

Asaduddin Owaisi v. Union of India, (Sanjiv Khanna, C.J. and Sanjay Kumar and K.V. Viswanathan,
J1.), 2025 SCC OnLine SC 2459

In Re: “City Hounded by Strays, Kids Pay Price” v. State of A.P., (Vikram Nath, Sandeep Mehta and
N.V. Anjaria, J].), 2025 SCC OnLine SC 2462

In Re: “City Hounded by Strays, Kids Pay Price v. State of A.P., (Vikram Nath, Sandeep Mehta and
N.V. Anjaria, J].), 2025 SCC OnLine SC 2461

M.C. Mehta v. Union of India, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 2458

M.C. Mehta v. Union of India, (B.R. Gavai, C.J. and K. Vinod Chandran and N.V. Anjaria, JJ.), 2025
SCC OnLine SC 2460

Prashant Prakash Ratnaparki v. State of Maharashtra, (Vikram Nath and Sandeep Mehta, JJ.), 2025
SCC OnLine SC 2464

Raj Kumar v. State (NCT of Delhi), (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC
2465

T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, C.J. and Augustine George Masih
and A.S. Chandurkar, JJ.), 2025 SCC OnLine SC 2463

Allahabad High Court [30]
Aasheeta v. State of U.P., (Piyush Agrawal, J.), 2023 SCC OnLine All 5464
Ankita Verma v. State of U.P., (Abdul Moin and Babita Rani, JJ.), 2025 SCC OnLine All 7498
Ashok Kumar Singh v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 7478
Ayyub Khan v. State of U.P., (Abdul Moin and Babita Rani, JJ.), 2025 SCC OnLine All 7497
Chandravati Devi v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7492
Dashrath Agrahari v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7496

Deependra Chauhan v. Phool Kumari Chauhan, (Manish Kumar Nigam, J.), 2025 SCC OnLine All
7476

Dharmesh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7491
Dileep Bhargav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7494
Dilip Kumar Singh v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 7501

Faiyaz Ahmad v. State of U.P., (Brij Raj Singh, J.), 2025 SCC OnLine All 7480

Gaurab Choudhary v. State of U.P., (Sadhna Rani (Thakur), J.), 2023 SCC OnLine All 5465
Ghanshyam v. Tulsi, (Manish Kumar Nigam, J.), 2025 SCC OnLine All 7477

Intaj v. State of U.P., (Saurabh Lavania, J.), 2025 SCC OnLine All 7482

Manish Sonkar v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7486

Mohd. Imtiyaz v. State of U.P., (Saurabh Lavania, J.), 2025 SCC OnLine All 7481

Mohd. Shahid v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7487

Nangu v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7483

Neha Pathak v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7488

Ram Dayal Prajapati v. State of U.P., (Manoj Kumar Gupta and Anish Kumar Gupta, JJ.), 2025 SCC
OnLine All 7502

Ramawadh v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7489
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Rishi Singh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7490
Sajid v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7495

Sanjay Kumar Bindola v. State of U.P., (Ashwani Kumar Mishra and Praveen Kumar Giri, JJ.), 2025
SCC OnLine All 7499

Shailendra Kumar v. State of U.P., (Brij Raj Singh, J.), 2025 SCC OnLine All 7479
Shakuntala v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7493

Shiv Kumar v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7485

Shivraj Kumar Yadav v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7500

Sriprakash Singh v. Learned Consolidation Commr., (Jaspreet Singh, J.), 2024 SCC OnLine All
9445

Umesh Nishad v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 7484

Andhra Pradesh High Court [17]

Allareddy Kanthamma v. Chennareddy Rama Subba Reddy, (Subhendu Samanta, J.), 2025 SCC
OnLine AP 3851

Amal Bhumesh Battina v. State of A.P., (Dhiraj Singh Thakur, C.J. and R. Raghunandan Rao, J.), 2025
SCC OnLine AP 3857

B Jagan v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 3854

Bathala Naresh Kumar v. Bathala Sivadeva Prakash, (Subhendu Samanta, J.), 2025 SCC OnLine
AP 3846

Boppana Nandini v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 3861
C. Sankar Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 3860

K Satya Sudha v. Daggumati Sreedhar Rao, (Dhiraj Singh Thakur, C.J. and R. Raghunandan Rao,
J.), 2025 SCC OnLine AP 3852

Krishnamsetty Praneetha v. State of A.P., (Dhiraj Singh Thakur, C.J. and R. Raghunandan Rao, J.),
2025 SCC OnLine AP 3858

Lakkireddy Seshi Reddy v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 3856
Mamidi Mary v. B Ravi Dmho, (Nyapathy Vijay, J.), 2025 SCC OnLine AP 3847

Nandipalli Balaram v. State of A.P., (Subhendu Samanta, J.), 2025 SCC OnLine AP 3850

Pangi Koteshwar Rao v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3848

Sayyad Sadiya v. State of A.P., (Dhiraj Singh Thakur, C.J. and R. Raghunandan Rao, J.), 2025 SCC
OnLine AP 3859

Sk. Samiulla v. State of A.P., (B. Krishna Mohan, J.), 2025 SCC OnLine AP 3862
Tadiboyina Siva Nageswaramma v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 3855

V.V. Ramana Murthy v. State of A.P., (Battu Devanand and A. Hari Haranadha Sarma, JJ.), 2025
SCC OnLine AP 3853

Vantala Satyanarayana v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3849

Bombay High Court [36]

Abdul Rehman Adam Dawa v. District Deputy Registrar of Coop. Societies, (Amit Borkar, J.), 2025
SCC OnLine Bom 4378
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Anila Shantaram Mohinekar v. Devamma, (Madhav J. Jamdar, J.), 2025 SCC OnLine Bom 4387

Ashwini Rahul Shinde v. Rahul Chhagu Shinde, (Madhav J. Jamdar, J.), 2025 SCC OnLine Bom
4375

Bajaj Allianz General Insurance Co. Ltd. v. Alka Vijay Chautray, (S.M. Modak, J.), 2025 SCC
OnLine Bom 4369

Balaji Tower Coop. Housing Soc. Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2025 SCC OnLine
Bom 4379

Baliram v. State of Maharashtra, (R.G. Avachat and Abasaheb D. Shinde, JJ.), 2025 SCC OnLine
Bom 4377

Bhimrao v. State of Maharashtra, (Urmila Joshi-Phalke and Nandesh S. Deshpande, 1J.), 2025 SCC
OnLine Bom 4364

Chandrakala v. Sunanda, (Avinash G. Gharote, J.), 2023 SCC OnLine Bom 3313

Debasshish Devnarayan Ghosh v. State of Maharashtra, (Milind N. Jadhav, J.), 2025 SCC OnLine
Bom 4373

Deepak Ramanlal Rajput v. Virtanaya Madhavrao Rupji, (Firdesh P. Pooniwalla, J.), 2025 SCC
OnLine Bom 4368

Dinesh Gawas v. State, (Shreeram V. Shirsat, J.), 2025 SCC OnLine Bom 4362

Jain Real Estate Builders v. Parag Prakash Banthia, (M.M. Nerlikar, J.), 2025 SCC OnLine Bom
4366

Jijau Coop. Housing Soci. Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2025 SCC OnLine Bom
4380

L.S. Shinde v. R.V. Waikar, (Rajesh S. Patil, J.), 2025 SCC OnLine Bom 4372

Lalita v. State of Maharashtra, (Nitin W. Sambre and Abhay J. Mantri, JJ.), 2024 SCC OnLine Bom
4882

Maharashtra SRTC v. Sudhakar Nathu Bohale, (S.M. Modak, J.), 2025 SCC OnLine Bom 4367
Mahesh Manohar Petare v. State of Maharashtra, (R.M. Joshi, J.), 2025 SCC OnLine Bom 4361

Pawankumar Nandkishor Singh v. Divisional Joint Registrar, (Amit Borkar, J.), 2025 SCC OnLine
Bom 4390

Prabhu Coop. Housing Society Ltd. v. Aarti Naresh Thankar, (Amit Borkar, J.), 2025 SCC OnLine
Bom 4392

Pranjivan Nanji Chheda v. Vijaykumar Chunilal Mistry, (Madhav J. Jamdar, J.), 2025 SCC OnLine
Bom 4384

Purvi Mukesh Gada v. Mukesh Popatlal Gada, (B.P. Colabawalla and Somasekhar Sundaresan, JJ.),
2025 SCC OnLine Bom 4371

Rajkumar Gulati v. S.D. Corpn. (P) Ltd., (Sandeep V. Marne, J.), 2025 SCC OnLine Bom 4370

Raju v. State of Maharashtra, (Anil L. Pansare and Raj D. Wakode, JJ.), 2025 SCC OnLine Bom
4360

Rama Tulsiram Mahale v. State of Maharashtra, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom
4374

Ramprasad Anantram Bopche v. State of Maharashtra, (Urmila Joshi-Phalke and Nandesh S.
Deshpande, JJ.), 2025 SCC OnLine Bom 4363

S.N. Choudhary v. Dongre Park Coop. Society Ltd., (Amit Borkar, J.), 2025 SCC OnLine Bom 4386

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002986306

Sadguru Universal CHS Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2025 SCC OnLine Bom
4382

Sandeep Maruti Raskar v. DM cum District Election Officer, (N.J. Jamadar, J.), 2025 SCC OnLine
Bom 4381

Sanjeev Bhaskar Pathak v. State of Maharashtra, (Amit Borkar, J.), 2025 SCC OnLine Bom 4376
Savita Sadashiv Lad v. Divisional Joint Registrar, (Amit Borkar, J.), 2025 SCC OnLine Bom 4383

Shri Shivam Coop. Housing Society Ltd. v. Vileparle Coop. Housing Society Ltd., (N.J. Jamadar, J.),
2025 SCC OnLine Bom 4391

State of Maharashtra v. Guddu Chhotelal Rajak, (Anil S. Kilor and Pravin S. Patil, JJ.), 2025 SCC
OnLine Bom 4365

Sub-Divisional Engineer, Minor Irrigation & Construction v. Hasan Chinkaji Bharsakale, (Rohit W.
Joshi, J.), 2025 SCC OnLine Bom 4389

Suresh Parate v. State of Maharashtra, (Anil S. Kilor, J.), 2024 SCC OnLine Bom 4881
TJSB Sahakari Bank Ltd. v. Amritlal P. Shah, (Amit Borkar, J.), 2025 SCC OnLine Bom 4385

Ushabai Bhimrao Chavan v. Ganpat Tatya Khadtale, (Milind N. Jadhav, J.), 2025 SCC OnLine
Bom 4388

Chhattisgarh High Court [74]
Akil Mirdha v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 10793
Amsiya Sonwani v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10758
Arvind Kumar v. Onima Singh, (Radhakishan Agrawal, J.), 2025 SCC OnLine Chh 10735
Ashish Ahirwar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10767

Bhopendra Kumar Manikpuri v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru,
J.), 2025 SCC OnLine Chh 10741

Bhumika Tiwari v. Ankur Tiwari, (Sanjay K. Agrawal and Sanjay Kumar Jaiswal, JJ.), 2025 SCC
OnLine Chh 10746

Bihari Lal Dansenna v. State of Chhattisgarh, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh
10805

Chandrakant v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 10797

Dilkash Raja v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 10764

Durga Prasad Tamrakar v. Union of India, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10756
Durga Prasad Tamrakar v. Union of India, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10759
Durga Prasad Tamrakar v. Union of India, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10760

Farida Mirza v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine Chh
10737

Ghasiya Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10779
Harbilas Agrawal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10783

Hemeshwari Bai Chandrakar v. Tejendra Kumar Sahu, (Narendra Kumar Vyas, J.), 2025 SCC
OnLine Chh 10747

Janak Lal Soni v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10782
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